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1.2.5

1.2.6

1.2.7

1.2.8

1.2.9

&y At
qEAT 1

wfera T, AN g S TR
=1 ffgwt w1 "@fer Jmm @rer dear i 7w (Fewgitors 97 gee) Bfeaw, 2016 grm)
== fafaawt # fAfRfee 9 srea ol s sesnrgifers T aaret o2 ARy g
T faf=w o= § 39 Sfaw e it aE F Ig gl
qR9TaTe =7 AT §, 59 7% o g3 7 o= suterd 7 2n:
"ferfEe & wrer e s AT S, 2006 (2006 T 34) FhET £

" S[eIEe TS ATeqH (Tete)" | FT JTAT F IfFerd F FT § =% Aeahlgierd 97 # faefay zam=a
FomIge (TAATA) T 2

" FTHIEA ATS A2 (THES) " | T TAA & VAT F & § 2AH UAA Aedhiged (TAAIA) FT
AT AT B

" FERIGIorh U " H UHT UH UF AT UF 309 AT Fle AT ¢, SrE# 0.5 wiaera 7 stferss afegs /
T T sedige (31 & 70T afFT e F w7 § sawfae 2n seagier I 92t
STATET H WA TS Teahige Hd T T T | TE 2 THT FT gl 2. -

1.2.4.1. "NET AHIEIo 45" F UET A o7, Rafve, a1 o Jad gaeia saefae g afem
g, ST AT, e, Hieadl, T AT FIEATGIESE & [l =T Hq % [hvad T IA1ed AT %
AT FIT a7 SA7aT 2

1.2.4.2 "IATHT SAeHIgiersh 9" & @93, a2, d12s7 3T aret o fhfvaq semga A1es uF 78T
sfSra 2

" et % " & Rl aremrgiford U & SaefEw 1.75131 AT UlH Seshiget (39Ter) Y A
FfvaT g;

" eIl & UAT TR ATHIT & ST AT AT THIE AT FHl o7 ST STqAd Faore
AT & AT ST % o0 o0+ g,

"I forsRe AT fRafe” & fft off avor seweter sifesm &, S frfvaa oo a7 &or % 95 witea &

FH I Fehigel (ATeTH [ ATeqH) F ATHa gL 96 6T 1w ¢ S g ATl 7 #7020 e
TEAT g ST % Ica1E 9% (A9 At gl

"STEE " & UHT qRET AT § St PUie T Seas, Sugr 91 99 ST @

1.2.10 "SATEH Aoohigd AT A" T TF TS, Wi , Saaqefi, arsaefier e Afssa g S[r a1+, 9%

T FANERY & G fFoasfier g 3T gwiY & 919 Frdigege & e g ai fBFar Smar 21 18
SIS T TETAT % YA HeF § AT I TRT §1 T dot2d § CoHsOH T |t 9= 2T
2, STeTe T TTS ¥ Aeshiger UF Tardl % Aash I2h gl 2
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1.2.11 "FrfOaa i " & Frvasr it wirar & g s ore e 2 e foaw, o, werse, ey, are,
gears, fRftad arEt siw ==t wae F s forre afeafea &

1.2.12 "grE" T T 9 (FLAT TIAT) F TRUF AT T@ B A9 g, et = {59 v v wgar
TATE 3 o o7 AT STTaT g1 o &1 |, 375, Tl AT [T ofhT UHEE & T & dd & &9 §
TR Foh AT SITaT €

1.2.13 "I Ahigd AT A" § TF T, W, saaqeiid aea arawq g, SEs a9,
CH3OH 2, fSrereht fafere #ium & Suw sI=awigur sterd a1 §iq &7 10T a9 Tehd | &

1.2.14 "RAfeF smmer fale a1 g s sewige (fisfio) ar s [Rfver fafe (oo)'@ 4T,
TR, saasfier ave oo g S5 #3 & 7 95 widerd ufder steshrger  (Ffeg® / qieqH) 9 Uh
AT ST §or & st < T 367 Sar g

1.2.15 " Afwy fRafRe a1 AfSHT srodigar " & saiaT o S9iiead 7 & w7 95 T Ui dAehied %

(e | wtege) ot &, Bfr o a7 Sphae, e, o1, ST, ST HES,, ST AT 99 el S i
STATRT o Aol [hUad &, AT T2 Algd HY o ol e | FFIT SATAT g 3T orees w18 &

AT TE ST ST HoHaT

1.2.16 "Ifewrge fRafe" & &0 & F#7 95 widerd ufde srehrger Y (afeaw / ategw) &t of<s 9T F4T F
T sras g g i T Rufe  afa g

1.2.17 "HTE" T FT T G GLAT AT A ATATH7, 2006 F TAT TRETOT AAF AT 2
1.2.18 "arfRoft" & == AfF=eT & oy el 7 8;
1.2.19"aTE Q" | 9T ST ATAT TRAT ¥ TH FAGIT F qTAT ST ATHIT 25

1.2.20 "GHIX" T FT AT GTaF UF TETAT FT IATe F % forw FFvaw F oo Srdew v fifdefa a5
AT g1 THIY T & F AHIEA AT FTaT STSAFITZT FT ICATET HTd o (o0 FRvae TR o
FT FITTAT FLAT B

I ASET 3T 9RT * ST A FAAIAT #§ A g fheq aRaTiia a8t 8 F aTel o gNr S FwAen: Ay s

I TN T T AT T g

TEATT 2
AT A1 Treh 9T % forg AT
21 it
FTET ST AT UH 37T Al  TAT S lgiioreh oerd g S f&ferg 3T, e SiiY o=t it &g v 2 |
2.1.1 I8 9% TR F B awd @ -
2.1.1.1 SR i FE: [ At o1, T T T TN T g ST 375 3T  [hfvaq & & I
AT Al gl AHaT UF ITH H4T T =0 a<g  Fhar Sru & fafe § s & At 72
G AT TG [AATATSAT § FT T AT ST AT IHh Tohl o [h0a o AT I ST T8l F & Al
i arsqefier fAfre aa a= )
S H T R oy v | aaTe T AT B gom H, e ToT # el FT 9T ALY o8 T ST
I ST
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2.1.1.2. Tt sidy: [t a1y, wat it S a1 =gea fute ar wenfa fafie % arr w9 F 77 2

STAeTd ST FIST &1 (90 g1 AR FETA07 o forw TRt o e il JTST &1 AT 36T SIar g, ar
I % ATH % TIT9 UT TH qLE % Bl o ATH ATUIT ST 'HIST 9767 T ITEI 9 SATUT

ot o<t & ST i AT T &7 T@rg @R ST F @O =R q@ F o, grer 9T 6w

AT (G IATE AT9F 3 @Tex Arorah) == =m, 2011 F otefi9 @a yrhfas a1 whfa a|/m ar
FIEH FHTHT FT TEIHTA 63T ST THAT B

2.1.1.3. FUF: FUF HiH & F0F & H, Ig7 AN [AT9FT F Il F A 3 U o6 Jiel &l

21.2

2.2
2.21

AUETT:

i FTET FALA gTege, THMNAT FARTEE, STANATH, Gfegres a1 Fdhw aga Bt ofF s
THTY o WTaH, ATSHISOH qar* § qh grfr, ST a2re o 91 fH7f9a w3 o7 wqey & o
EUREIREE]

i T FATST U "TRAF" T ST I STT 7 S A 9 AT 9A § F7 F FH TH q1T il
sty  forw ofag R StTuwm) og ST 7 forerT Tever 3w w41 & <6 g

i TP R J7ET, U "IRuF" FT G AT AT JT IHH AHET 6 92 AT 93 § F:7 F FH
T AT T 7Y % e daer "aiag” it T2 [ A FT STTRT FLAT AR

iv FTET H UIAT sTeahiger i A1 20 =IUT 7. 9% 36 & 50 Wiaerd ar aiegd i HHT | R
i ITHT AFYTOT FHA-AHT IT TAT "t @rexr Fgoer 3, 2015- sewgtors 97 F

TRTHTHUATE Aqae § fAfgd O F aqEw B amn ufte aeweed 7 /e F o
FEAerar it HAT =T rf<h it AT & +3.0 Traerd ar Tt gl

v FTTORT AT T FHSAT FLA 6 (70 AR THAT T ATAT ST Ar=uE: 10500 F STTHTE ZET
vi FTET &1 GO — 1§ A sraeaar % =T gMT AT U

2ot Feafes (ama):

Zeft afew (smqa) Maferted e it gem:

2.2.1.1 9t 38t RaRee: arat 2eft Al s, e, F8maET, 4, T, @i, A9 & 3 7 94, @7

2212

2213

2214

G % U, g B AT (oA % TT FIE(@r2se & (el o J1q T T AT SAedwigd gl TaH
qHET =0 TER | AT ST AiEu & Rufe § Bvas § 93 oy 9 § 998 SGE I aE
ATTL T e T TF|

fafoa 3t RaRem: Wf¥m eft fufew ofe e s, gatfag fafie 71 =g Rafe @1 o=
Tror 8, ST 92, T A7 FAigrege & Rl & | fhivad w2 91 B3Fam ST aedr g1 39aTe % |91
ey waTe e qEry 2 2

AaTER eft RafRe: aemera 3eft Rafvaw, ard ar fea 3sf axme & S @mer |@var siw ams

(|T=T 3TTE HIAF 3 T o) [A=aw, 2011 F dgd AqHd @18 T 37 AT A1 H7 [F7eo7 B
AT 2

ITH; ATE AW A I ATAA & FA, ATE, AT, STATST T FA % T (hivaq o § HET v aqa
Aehigd U TET EIAT gl |T% A &, ARSI & 9 H [HET, IRFER Aga i ey, Wt
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2.2.1.5
2216
222

2.3

2.3.1

ToFaT ST werar & o RETar & w1 ofiT W1 % ITeAT F Ag 97 AT AT 81 29 97 7 36-50
AT Aehigd grav gl

A IT ;3T T 37 U TIF, o, HeaZd 91 & 18 FT Agd 918F 97 g

et AT ST AT AT AT AT AT IS % TF & AT 9T 07 Ueh 20 gl

AU

(i) Zor FEafves () FARA grEge, FHIMAT FAREE, ST, IIEEEE AT Fhid afgd

ToReT T o7 YT o Teffer 9Ta® el | <6 g1 ATlgy, ST 90E & a1 [HiHd 3T 9%
waTeey % forw grfeerTes 2

(i)  wETerET Zeft Fufied & semar s 2oft et # ', FAe & fEm G oFf T g e
1T |

(iiy  FTlRT AR F FASL FA 6 0 TR 7T S areT s ArEuE: 10500 F FGET gHT
L

(iv)  =eft Rafes (o) ot arterr- 1 7 [fE sraesar & =T gl

5 AT 309 ST o= FAeAra ST T F ATl ICIET % e RUie # a9 SEd
Fomigiorsd U g1 Tg 9T% AT ATRU ¥ I+t & uqar Fhu s a et Tohe T Hedeme Jgt
2T AUl o fAfdra &7 a1 Jioe @ "9 T HTHE (W ScATe "I ST @TE AISTe)

o=, 2011 % srefie et A % A gl

1@ A a1 waregs v 0@ Wt ar ey 59 9s g 21 (@1 3ca1e 99 ST 9re
Trere) fafe=m, 2011 % qga RaiiRa Sqma T &7 TSTi & a1 37 396 R a9 T ATHRidw 7

THIT THE AT FEH TGS 6 O F FAT Aehlgierd 9T gl TTHiasd Aaqdl ff I & FHor
Tt TR e 9% T9eRT T HEdT g1 T 2l

(i) 59 i 1@ @f¥a o1 @ g 59 FRa gese, JHiHIH Frse, eI,
frfegree, FhE AT BT ot v w3 Fefier 97 wree qerI T ¥ g5 g, S 9 &
T [T 3 a7 FaTeey F o grieerd 2 |

iy = i 03 P G § &9 9 3957 B9 gy s = geth teuauausts F arer
fErapoor it fafer 2015 stemiger I<F AT MEAmEEr § iR aqar 67 q999-997 9%
TR0 T HerTe SIaTe 20T Afeaa® 9 ™ T UII seaige @l aradt =l 77 36 -50
gfaera grft o seteer it 7rar & forg agaefierar St S =i ofwe & qer a +
3.0 wfdrera 2R

(iii)  STEFRT qTha FT FASL A o o7 TR 7T S F1eT ST ArsuE: 10500 F ST g
(iv) o i wEfatea S arfeft -1 & [fds & smaeasar # ey gem
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24 AT AT ATEE FSTe:
AIERT AT SAewTgiord FSTA Ad IR & F9T sremrgiord 97 Tard 8, S %d, H|, ST e,
HATAT & G AT 77 a7 8, Uier steshigd ateqm/atedd & 15 Yiaad & e grar g1 =°8
o7 SroraT eas g e T A, TFEES, SAAIesr AT 29T U oy A7 e off aw A
TR % e, T, 6H, Gl AT I 5 T ATAT TTMQE TA F 3777 VT qerer STt 7 v
AHITST FEatd TaTT F §1 | SATEad, TThA AT ATSHT F AFTAT T ATt 7 a1 A8 97T %
10 wfdrera & T8 Jaf grm
2.4.1 =g fAwfofaa ye & g
2.4.1.1 T<F AT & AT AT AT ST AT AT AT AAEE 2 F 6 18 <6 AT AT HIAA|
2.4.1.2 3AEN; FTETH F T8 6 AT AT FISTA|
2.4.1.3 THA: STRT % T4 I AT AT HSIA
2.4.1.4 G¥HT: SATAAT HI® & T8 Ih QLT AT FISAA
2.4.1.5 fioxfie wo: Tioefe & T1e a6 JiaT a7 Freaal
2.4.1.6 fou= a= a1 FHT: AT F TR 76 WG AT FS A
2.41.7 9 €t 9 ¥ w0 w@oha S 5 g S S SIET e whTE I AR AT S g
2.4.1.8 wfY; fiiT % Tare g wfewr a7 wf e
2.4.1.9 AT AT & THe Ih THA TS T-F21 I<h TG AT FIT A
2.4.2 e
(i) AfewT AT Al FETT T greee, AHIHTH FARTEe, T, fafeeres, FFhE
77 TReET Sft o= WRTE o Fefier AT ATEs q@TET F qh g, ST 9T & 97 Wi T 9%
waTeey % forw grfeerTes 2
(i)  F(TRT AR F FASAL FIA & (0 TEqTA AT T AT ST 20 10500 F FTETT
g
(i) W 3 ArEE a7 qrieft -1 § e arasasar F g7 R
25 W@

T T Thfad T, T F [, T T AT T IR, FEheT AT THeL & (2 ITH U A

AT (o U g AT 380 KA & 9 o= Fr2 ot T o ATaE 81 2 =0 =gt , Henfad, s
eafie =1 38 freor sraar Rt S3Ste & <ft G 3T ST |ehar g1 9T 31 % T° & 9%a 37 AT
T AT ATT o T % &9 | q70Ha a1 ST

2.5.1 43 fafsa ar ware g o @ Wi a1 =e 16 7, T Sl SqHd 7 % 9T 47 &4 o A Afga

IqT AT o 6T T 3 T7E (AETer AT ) o G AT &7 9737 T97 U Aehigrord o gl

2.5.2 IeT;

(i) ST ¥/ q¥ "TRAE" T A AT AT G798 77 T FF g AT it Ja1er F forw sk 9 a7
I ® ufug o o v foafe & e gem
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(i) ¥ ¥ gaferd ITATRN F AT [ I ST T LTI g1 ITATET (AT T FT T2 F
T, =Ter |2eT ST AT (JT IS AIAF ST Gre A7) fafaaw, 2011 F efiq sqoa
ST T SR THT T FIAT TG HATT S0
(i) T FAA gTEge, AHMHAT TS, TEANIMN, Tafegree a1 FH afgd B o s
THTT |G, A0 TaT* F T<h T, ST 9T & |17 e w2 o wresy & foru grivars
2l
(iv) T ¥ T oamige hl STRUT 36 & 50 Tiaerd i AT § gH| SAehigiord UF- THI-THT T FATrerd
afgad @ fagwer f&fer,2015 F veuauauere A9 § Rgiva & aqar 2030 . uw [ gri
T el st ATt & for geesfierar it ST =t rf<n it 7= & +3.0 Tiaerd &r a6l gl

(v) ST qTha T FASL T o 1T TR AT ST a1eT ST ArsueE: 10500 F SATETE g
(vi) T &7 AR — 1 H [ TTATe % &7 gM=T1 910 |
2.6

2.6.1 AT AV RF T\ AT FH F F7 51 Wiqerd A oWa T F IA7 AT AewIg o 97 gl T
THTAT HIFTHT TgT 3T IHh ATTITH o & H AT o AN FIA * T AT AT ST 2l
g FEY ATHAT G AT FohAT SITAT 8 3T g JiSt 0 et a1 ot e 7T Srar 21

2.6.2 =T # 20 Rt F. 9% 31-55 widerq steswrget qTAT S
2.6.3 THAT HI A 6 SAT H TIAT 64T SITAT 5

2.6.4 THAT FARA gIge, AT FARIEE, TSI, T @IEe AT FhA Afgd el |
AT YT HTEH, ATSHRICITUH T & Tqh g, ST 9T % 91 {0 w3 o wqmeey &
o grieeEe g

2.6.5 T AR Tl FASIE FLA & (1T TANT FHAT ST ATAT ITT A0 10500 F SATHE SR

2.7 e

FATEHT T2, A, FAMET, T 7 FHf0ad oA ¥ T Fga FaRe & a97 aqa Aesigord a7 2l
THH QT §3ET AT 7IEF (AT I8 HIAF < @re Aroi) @Afaaw, 2011 F el I qaq T a7

TATE AT AT 2T AT 3% {947 ZHMT

2.7.1 42 fafsa ar Tare I dreern: 1@ W 31 S8 I5F a1ET, Gt o7 Sqad T & a1 A7 @67 &Y
T AT a1 = F AT AT S =T 62T ST qEE (| IcqTE WIHE A T ATSF)
fafaae, 2011 F e oq@a Trr |Aigd AT I &4 FHET T97 TS q18F 97 2l

2.7.2 TNV FraeHT; TSN ATEHT TS H qGT AN FTA o el SrEfad i 7o it S g

2.7.3 T

(i) FTHT FARA glege, AHMAT FARTSE, ST, TTeesigies T HhiA Aigd Fhar of
AT TATT & A, AT TaT* & Tk R0, ST a0 & a1 A9 #37 o w@aresy &
fore grisee 2l

(ii) FTEeT H UIISA SAehiger il ATRIT 36 & 50 Tiaera it AT § g HIGH U7- FHI-H0T 9C
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Terrtera Afga arer g &t 2015 F TRUAUHULE AqHd § Hgid & aqar 20 =3
T, w2 etia grfh ufder sreswrger it arnft & foro agasfierar &t dar =it ot £ qmer
H +3.0 Tierd &r Tt gl

(i) TR AT F FASI T 6 0 AR FAT [T F1ET IHT reua: 10500 F FGE
LR

(iv) FTEaT & AR — 1 § BfAES sroars & sqey geT A1l

2.8 oy o frefy

2.81

2.8.1.1

2.8.1.2

ot uF =qger st Rafve ar denfar s Bafve, a1 =g fafve ar 373% fesor a1 w4, 08,
ST ST HTeE h AT AT T[S 6 (hivad |1 F SATEa ZIT S971AT TAT dAedmigierd 97 gl Ig T
AT ST AAE (GT 3G ATHF A GTer AorF) [@Aaw, 2011 F orefi9 A Fme 41 47
TSI % HTT I (o7 ITS ST ThelT 2

7g % T Y g1 AT -

I T T T AHHT § qT AN FIA 6 ST 6 ATHT AT ¢ < 7g 80 wierera &
ATer A gl 2l Tahdl gl Tg FH ° w7 51 Yiaad Frfvaa as &t araift F a7 1T 8 3fiT =9
62.5 sfaera & STTare I¥ 3 & o] A0 9T B FF0 o FH 7 97 o o0 queror f&Fam S

s fogef: TrE fogeh gt W] FTAT % STHET % AqHATE FATST AT HIF 1o AHHT § T
SATAT 21

2.8.1.3 smafer fogedht: smarfer et 3T smodie & =T smawd TSy § 9gf AN FAAT 6 ST

2.81.4

SATATT ATATer fogedht & &9 § e il ST g

HTee AT TS fogehl: HTee AT 31T Fogeft U srohigford oiea 99 €, ST Aree a7 {597 #1ee fFw
TSt At e ey AT 1 F e & sy wrfaE deeAt F |ry v A A 2 smdh uw
AT A 3T T8 T ST g AT | FqHTH I7 fohva & JI T05d IThfa s arsasfier ager &
e Tl & 9T graT g1 Aiee Pghl YT T | ATeeT ST § a¥dT g oY TATel fogeahl fohelt off
L o AT | IS AT 2

7 e sy i g adt &

2815

2.8.1.6

2.8.1.4.1 Usd HToe ogEhl: THe Hlee ogehl U [hivad qal & a7 siehigier® 9T g e Fae
U Ao AATS AT Ao 6 ST HT TINT FFAT STaT €, T8 Faw 91 Ree # o9a g v uF ot
eferd & A 2

2.8.1.4.2 faf¥a wAee a1 Ime fogeht: fafara wree a7 smmer fPeeft wgaw 2 wfdera wree a7

gt fogeht T fegeht a1 UF UFe wiee feget & & o 21 fafea fegeht 4 &9 & wree a1
ST ogeht & Aoy & aaTe STl 8, e s wpee A1 gentaa fufie, Fw i &g g

2l

whiw fogedfl: ohi=r fogef &1 whiedis & 987 @] FIGAT F STl % SIATE e 3iT 7Rug fBFar
STaT 2

2.8.1.5.1 Taf¥a =riw fogeht: M¥a ohi=r fogeht gt AN FIgAT % I % AT Thid fogehl
=T T 07 g

2T fogedht: Tl fegweht Teft T & agl @R AT & TTALTAT % TAE IATad Uk Hieft aeae
iog{:Em%|
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2.8.1.7 &< ree fogeh: de Atee Fogehy fafaw RRfteafiat i are feehr & fafim &)
2.8.2 SUTT:

3.1

3.2

(i) fogeht & faery wame S gty grfh v ATee fogehT &1 grewe, 3aare & fafore = #r
et F forw, e 5T 3 g (W IUTE /IS S | A AR 2011, g
ATHT VT AT THIT THTH T FEH TATE FT TETATA AT ST AT

(i)  HATee IT AT fBgwhl, 9% 9 URUF T H AT AT S0 a7 98 , Ah hel, Thst & 9
AT 97 | FH T FH Tk TqTe 00 T & (o0 Tias 6 72 g

(iy  TAPra Aree fegedt, X S afiag &9 | Ao FRET 0 G 98 A Ahel, Al 6 92 AT
I § HH | FH T TTA o0l AT o [oIT TTg #hl T TToe AT STATS Togeahl gl

(iv)  Toohl Fee grese, AHIHaH Fse, S, Rrfegres ot Fhia afgq et o s
THIY {TGH, HIehISias qard* F q<h grft, ST o & a7 WA w2 o w@resy ¥ oy
EUGEIREE]

(v) Toeeht & Ui sreshiger i 98T 36 & 50 Tiaerd r HHT § R ATEH 97- GHI-TH7T T

Terrtera @rer g &3fe,2015 % ThuauaUeTs Asd § Meifa aqaw 204 7. 9w
FaThia gt ofEe siediga it 9t & oo agaefierar i T =g of<e it 9067 |
+3.0 faerd gt

(vi) T TR FT FASIE FF F o7 FART 6T ST a7et 9t srus: 10500 F ST
Il
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MINISTRY OF HEALTH AND FAMILY WELFARE
(FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA)
NOTIFICATION
New Delhi, the 5tfseptember, 2016

F. No. 2/SA-24/2009(1)/FSSAThe following draft of the Food Safety and Stamwda(Alcoholic
Beverages Standards) Regulations, 2016, whichdbd Bafety and Standards Authority of India propdeemake
with the previous approval of the Central Governtmenexercise of the powers conferred by claudeofesub-
section (2) of section 92 read with sub-sectionofXection 16 of the Food Safety and Standards 20606 (34 of
2006), is hereby published as required under satiese(1) of section 92 of the said Act, for théoimation of all
persons likely to be affected thereby; and noticedreby given that the said draft regulations| dleataken into
consideration after the expiry of a period of thiotys from the date on which the copies of theeBazontaining
this notification are made available to the public;

Objections or suggestions, if any, duly supportéith wcientific evidence, may be addressed to thiefCh
Executive Officer, Food Safety and Standards Authaf India, Food and Drug Administration Bhawadfntla
Road, New Delhi — 110002 or send it to the emairesis of the Food Authority at requlation@fssai.goy.

Objections and suggestions, which may be receiverh fany person with respect to the said draft
regulations before the expiry of the period spedifabove, shall be considered by the Food SafetyStemdards
Authority of India.
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Draft Regulations

Chapter 1
1.1 Short title, application and commencement.—
(1) These regulations may be called the Food Safletly Standards (Alcoholic Beverages Standards) IRtaus,
2016.
(2) The standards specified in these regulation apply to distilled and un-distilled alcoholieverages.
3) These regulations shall come into force ondidte of their final publication in the Official Geite.

1.2 Definitions. 1 In these regulations, unless the context otherwggaires:
1.2.1  “Act” means Food Safety and Standards Act, 2006.

1.2.2  “Alcohol by volume (abv)” means Ethyl alcohol (ethanol) content in an altiochmeverage expressed as a
percentage of total volume.

1.2.3  “Alcohol by weight (abw)” means the weight of ethyl alcohol (ethanol) expedsas a percentage of total
mass.

1.2.4  “Alcoholic beverage"means a beverage or a liquor or brew containingertivain 0.5 per cent. ethyl alcohol
(ethanol) by volume/volume as the active agent. §thgl alcohol used in the production of alcohdléverages
shall be of agricultural origin. It is of two types

1.2.4.1 “Distilled alcoholic beverage’means a distilled beverage, spirit, or liquor edarihg ethanol that is
made by distilling ethanol produced by fermentatidrcereal grain, fruit, vegetables, molasses gr @ther
source of carbohydrates.

1.2.4.2 “Un-distilled alcoholic beverages'means fermented un-distilled alcoholic beverages saas beer,
wine, cider and toddy.

1.2.5 “Alcohol proof” means 1.75131 times the ethyl alcohol (ethanoljertirin an alcoholic beverage by volume.
1.2.6  “Brewery” means premises where beer is brewed, stored @dssu

1.2.7 “Denatured alcohol” means Ethanol rendered unfit for human consumpltipraddition of methanol or
acetone or any other permissible denaturants.

1.2.8 “Distilled Liquor or Spirits” means Any alcoholic liquid obtained by distillatiohfermented liquid or mash
depending upon the product, distilled at less 8@per cent. (volume/volume) of ethyl alcohol cargyaroma
and taste of the raw material used.

1.2.9 “Distillery” means A premises where spirit is distilled, stayegsued.

1.2.10 *“Ethyl alcohol or ethanol” means A transparent, colourless, flammable, veldiguid miscible with water,
ether or chloroform and obtained by the fermentatib carbohydrate with yeast. It is the major ingeat of
alcoholic beverages and is potable. Ethyl alcofdiaving the chemical formula ofisOH, having burning
taste and the intoxicating component of alcohodiedrages.

1.2.11 “Fermented Liquor” means the liquor obtained by the process of feratiemt and includes beer, ale, stout,
porter, winepachwai, fermentedadi and any other similar liquor.

1.2.12 “Hops” means Dried ripe female flowers of the hop plahirGulus lupulus), used to give a bitter taste to beer.
Hops are used in the form of flowers, extract,qielbr hop oil of different alpha acids.

1.2.13 “Methyl alcohol or Methanol” means A clear, colourless, flammable liquid havihgmical formula, CEDH
ingestion of which above the specific limits maysa blindness or death.

1.2.14 “Neutral Grain Spirit or Pure grain alcohol (PGA) or Grain neutral spirit (GNS)” means A clear,
colorless, flammable liquid that has been distilfesin a grain-based mash at a minimum of 95 pet.cen
(volume/volume) of ethyl alcohol.

1.2.15 “Neutral Spirit or Neutral Alcohol” means Distillation and rectification, with a minimualcoholic strength
of 95 per cent. (volume/volume) of ethyl alcohather after alcoholic fermentation, agriculturabgucts such
as beets, molasses, potatoes, grains, grape rgueges or other fruits, or agricultural origin #giincluding
wine and which do not have a detectable taste.

1.2.16 “Rectified Spirit” means Spirit purified by distillation to achieveesigth of not less than 95 per cent.
(volume/volume) of ethyl alcohol.

1.2.17 “Standard” means as defined in Food Safety and Standard20@6.
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1.2.18 “Table” means the table appended to these regulations.
1.2.19 *“Winery” means A premises for making wine and includegtaee wherein it is stored.

1.2.20 *“Yeast” means Unicellular fungi responsible for fermentatito produce alcoholic beverages. Yeast
metabolises the fermentable sugars to produce ynalicdhol and carbon dioxide.

The words and expressions used but not defineleiset regulations shall have the same meaning tesggassigned
to them in the act and rules made there under.

Chapter 2
Distilled Alcoholic Beverage Standards
2.1 Brandy

Brandy is alcoholic liquor made from fruits such grepes or other fruits that possesses distinatoleur,
odour and taste of its own.

2.1.1 It may be of the following types: -

2.1.1.1Grape Brandy:The Grape Brandis the alcoholic distillate obtained solely frometfermented juice of fresh,
ripe and sound grapes. The distillation shall bei@a out to a suitable strength in such a way thatspirit
possesses the distinct aroma and taste characterigrived from grapes and the natural volatilegiple
already present in grapes or constituents formeithglfiermentation.

In case of brandy made from any fruit other thaapgs, the name of the fruit shall pre-fix the wi@dhndy’ in
the definition.

2.1.1.2Blended Brandy:Blended Brandy is a mixture of minimum 2 per cgmépe brandy with fruit brandy or neutral
spirit or rectified spirit. If any other fruit brdy is used for blending, then the name of grapdl siea
substituted by the name of such fruit which shedHix the word ‘Brandy’.

Blended brandy shall possess the characteristinaend taste of brandy. To enhance the charaatdtastour
of the product, natural or nature identical orfaiil flavours permitted under the Food Safety &tdndards
(Food Products Standards and Food Additives) Régok 2011 may be used.

2.1.1.3Cognac:Cognac is a grape brandy distilled in the Cognagore of France as per the provisions of laws
applicable thereto.

2.1.2 Requirements:

[ Brandy shall be free from chloral hydrate, ammonicimoride, diazepam, paraldehyde or any other
types of narcotic, psychotropic substances* incigde¢affeine which, when mixed with alcohol, is
injurious to health.

ii Brandy when labelled as "matured" shall be matfioe@ period of not less than one year in oak vats
or barrels. It shall possess the characteristimarand taste of brandy.

iii Blended Grape Brandy, when labelled “matured”, #haise grape brandy which is matured for a
period of not less than one year in wooden vatsorels.

iv The ethyl alcohol content of brandy shall be in itwege of 36 to 50 per cent. by volume at 20 degree
C when determined according to the method prestribehe FSSAI Manual of Method of Analysis
of Food, 2015 - Alcoholic Beverages as amended ftiome to time. The tolerance limit for ethyl
alcohol content shall be 3.0 per cent. by volume of the declared strength.

% The water used for dilution to bottling strengtlalsbhe in accordance with IS 10500.

Vi The Brandy shall also conform to the requiremepéxgied in Table - 1.

2.2 Country Spirits (Distilled):
2.2.1 Country Spirits (Distilled) shall be of the follang types:

2.2.1.1 Plain Country Spirit The Plain Country Spirit is the alcoholic disttk obtained from fermented mash of
cereals, potato, cassava, fruits, molasses, jagmecg or sap of coconut, and palm treeahua flowers or any
other source of fermentable carbohydrate. Thelldistin shall be carried out in such a way that speit has
the flavour derived from the natural volatile compats already present in raw materials used orddrduring
fermentation.

2.2.1.2  Blended Country Spirit The Blended Country Spirit is a blend of potl stiktillate, rectified spirit or neutral
spirit, which may be obtained from fermented matassgrain or any other source of fermentable
carbohydrates. It shall possess the charactetéstie and aroma associated with the product.
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2.2.1.3

22.14

Spiced Country Spirit The Spiced Country Spirit is the plain or blendmmlintry spirit which has been
flavoured or coloured or both as permitted underRbod Safety and Standards (Food Products Stamdact
Food Additives) Regulations, 2011.

Arrack: The Arrack is a distilled alcoholic beverage tyflicproduced from either the fermented sap of
coconut flowers, palm, sugarcane, grain or fruite Elear distillate may be blended, aged in wodzierels, or
repeatedly distilled and filtered depending upoa thste and colour objectives of the manufacturéis
beverage contains 36-50 per cent. of alcohol.

2.2.1.5Arak or Araq: The Arak or Arags a clear, colourless, unsweetened anise-flavtistidled alcoholic beverage.

2.2.16
222

2.3

2.3.1

2.3.2

2.4

24.1

Fenny or FeniThe Fenny or Feni is@oan spirit made from either coconut or the juice of the casapple.
Requirements:

0] Country Spirits (Distilled) shall be free from chéd hydrate, ammonium chloride, diazepam,
paraldehyde or any other types of narcotic, psyopat substances* including caffeine which, when
mixed with alcohol, is injurious to health.

(i) Country spirits other than spiced country #pjrshall be free from any colouring matter except
caramel.

(iii) The water used for dilution to bottling strgth should be as per 1S:10500.
(iv) Country Spirits (Distilled) shall also conforta the requirements specified in Table - 1.
Gin:

The Gin isdistilled alcoholic beverage made from neutral isfiavoured with volatile products of juniper
berries and other botanicals and aromatics. If dleatlear and shall not develop any turbidity emb diluted
with water.Any added colour or additives shall be in accorg@anith the standard prescribed under the Food
Safety and Standards (Food Products StandardsaowiAdditives) Regulations, 2011.

Pre-mix or flavoured gin: Pre-mix or flavoured gin is the alcoholic beveragade out of gin with added
flavours such as natural or nature identical afiaigl flavours with or without permitted colouend additives
which shall be in accordance with the standardagpitesd under the Food Safety and Standards (Fooduets
Standards and Food Additives) Regulations, 201Indy develop haziness on dilution with water due to
presence of natural ingredients.

Requirements: -

(i Gin and Premix or flavoured gishall be free from chloral hydrate, ammonium clderidiazepam,
paraldehyde, caffeine or any other types of naccqtsychotropic substances* which, when mixed
with alcohol, is injurious to health.

(i) Gin and Premix gin shall have the characteristoma and taste associated with gin. The etbghal
content of gin shall be in the range of 36 - 50 gamt. by volume at 20 Degree C when determined
according to the method prescribed in the FSSAI bdarof Method of Analysis of Food, 2015 -
Alcoholic Beverages as amended from time to tinte ®lerance limit for ethyl alcohol content shall
be +3.0 per cent. by volume of the declared strength.

(i) The water used for dilution to bottling strgth should be as per 1S:10500.
(iv) The Gin and Premix gin shall also confornthe requirements specified in Table - 1.
Ligueur or alcoholic cordials:

The Liqueur or alcoholic cordials is an alcoholievbrages made from distilled spirit that is flavexiwith
fruit, cream, herbs, spices which contains more ttia per cent. ethyl alcohol by v/v. It shall nohtain more
than 10 per cent. sugar, dextrose, laevulose an@ination thereof by weight made by mixing or stitling
any class or type of spirits with fruits, flowecseam, plants or pure juices there from or othéunahflavoring
materials or with extracts derived from infusiomercolation or maceration of such approved boténica
substances.

It shall be of the following types:

2.4.1.1 Arak or Arack or Raki or Ouzo or Anise or Anisette: Anise flavored liqueur or cordial.
2.4.1.2 Amaretto:Almond flavored liqueur or cordial.

2.4.1.3 Kummel:Caraway flavored liqueur or cordial.

2.4.1.4 Sambucaltalian anise flavored liqueur or cordial.



[9rT 1 —@vs 4] RA R ST ¢ ST 25

2.4.2

2.5

251

253

2.6

2.7

2.4.1.5 Peppermint Schnapps:Peppermint flavored liqueur or cordial.
2.4.1.6 Triple Sec or Curacao:Orange flavored liqueur or cordial.
2.4.1.7 Creme De:Liqueur or Cordial with the predominant flavor adicated in the name, e.g., “Créme de”.
2.4.1.8 Menthe:Mint flavored liqueur cordial.
2.4.1.9 GoldwasserGerman herb flavored liqueur cordial containingdgitdkes.
Requirements:

0] Liqueur or alcoholic cordials shall be free Mrochloral hydrate, ammonium chloride, diazepam,
paraldehyde or any other types of narcotic, psyopat substances* including caffeine which, when
mixed with alcohol, is injurious to health.

(i) The water used for dilution to bottling strehghould be as per 1S:10500.
(iii) The Ligueur or alcoholic cordials shall alsonform to the requirements specified in Table-1.
Rum:

Rum is an alcoholic distillate obtained from ferrezh juice of sugarcane, sugarcane molasses, amy oth
sugarcane product, sugar beet or sugar beet mslasskshall not contain any colouring matter otian
caramel. It may also be prepared from neutraljfredt distilled spirit or a mixture of any combiti@n thereof.
Rum without colour shall be designated as white oudight or silver rum.

Premix or flavoured rum: Premix or Flavoured Rum is an alcoholic beveragedlanaut of rum and
flavourings (spices or fruits), with or without jpeitted colour and with or without added sugar.

Requirements

0] Rum when labelled as “matured” shall be blendétth rum spirit matured for not less than six nent
in oak vats or barrels.

(i) Rum shall possess the characteristic tasteaanoma associated with respective products. Tareseh
the characteristic flavour of the products, natwalhature identical or artificial flavours perraitt
under the Food Safety and Standards (Food Prodiatsdards and Food Additives) Regulations,
2011 may be used.

(iii) Rum shall be free from chloral hydrate, ammon chloride, diazepam, paraldehyde or any other
types of narcotic, psychotropic substances* ineigdcaffeine which, when mixed with alcohol, is
injurious to health.

(iv) The ethyl alcohol content of rum shall betle range of 36 to 50 per cent. by volume at 20aeg
when determined according to the method prescribelde FSSAI Manual of Method of Analysis of
Food, 2015 - Alcoholic Beverages as amended frane tfo time. The tolerance limits for ethyl
alcohol content shall be 3.0 per cent. by volume of the declared strength.

(v) The water used for dilution to bottling strémghould be as per 1S:10500.
(vi) The rum shall also conform to the requirensespecified in Table-1.
Tequila:

2.6.1 Tequila is the distilled alcoholic beverage madmT the blue agave juice or minimum 51 per cent.
blue agave juice. It is prepared in the area sading the city of Tequila (Mexico) as per the laws
applicable thereto. It is prepared by double digtdn and some brands are distilled third timeals

2.6.2 Tequila shall contain 31-55 per cent alcohoVblume at 20 degree C.
2.6.3 Tequila shall be aged in oak barrels.

2.6.4 Tequila shall be free from chloral hydrate, ammonchloride, diazepam, paraldehyde or any other
types of narcotic, psychotropic substances* inclgdtaffeine which, when mixed with alcohol, is
injurious to health.

2.6.5 The water used for dilution to bottling strengtiosld be as per 1S:10500.
Vodka:

Vodka is the distilled alcoholic beverage made froeutral spirit which shall be obtained from ryetaio,
cassava, molasses and fermented grains. It shallitbeor without colour or flavour or additives peitted
under the Food Safety and Standards (Food Pro8tetsiards and Food Additives) Regulations, 2011.
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27.1

2.7.2

2.7.3

2.8

2.8.1
2.8.1.1

2.8.1.2

28.1.3

28.14

28.15

2.8.1.6

2.8.1.7
2.8.2

Premix or flavoured vodka: Premix or flavoured vodka is the alcoholic begeranade out of vodka and
flavourings, with or without colour and with or Wwidut added sugar or additives permitted under thadF
Safety and Standards (Food Products StandardsaowiAdditives) Regulations, 2011.

Swedish vodka Swedish vodka is distilled and matured in Swedsrper the provisions of laws applicable
thereto.

Requirements

0] Vodka shall be free from chloral hydrate, amioom chloride, diazepam, paraldehyde, caffeine gr an
other types of narcotic, psychotropic substancekfcly when mixed with alcohol, are injurious to
health.

(i) The ethyl alcohol content of vodka shall bethre range of 36 to 50 per cent. by volume when

determined according to the method prescribedenRBSAI Manual of Method of Analysis of Food
2015-Alcoholic Beverages as amended from timent@ tiThe tolerance limit for ethyl alcohol content
shall be +3.0 per cent. by volume of the declared strength.

(iii) The water used for dilution to bottling strgth shall be as per 1S:10500.
(iv) The Vodka shall also conform to the requients specified in Table-1.
Whisky or Whiskey

Whisky is an alcoholic beverage made from neutral grairitsp rectified grain spirit, or neutral spiritr aheir
mixture or is made by distilling the fermented extrof malted cereal grains such as corn, ryeepadr
molasses. It shall be with or without caramel colou additives permitted under the Food Safety Gdats
(Food Products Standards and Food Additives) Régnig 2011.

It may be of the following typesi

Bourbon:Bourbon is made in the United States of Americpeasthe provisions of laws applicable thereto and
may not be distilled to more than 80 per cent. ledtdy volume from a fermented mash of not less thh per
cent. corn and shall be stored at not more thah 2. cent. alcohol by volume for at least two gearcharred,
new oak barrels.

Rye whisky Rye whisky is distilled in Canada or United Ssatéf America as per the provisions of laws
applicable thereto.

Irish Whisky: Irish whisky is distilled in Northern Ireland or the Republic of Ireland as Irish whisky as per
the provisions of laws applicable thereto.

Malt or Grain Whisky: Malt or grain whisky is an alcoholic distillate mhaced from fermented mash of
malted or unmalted cereals or a mixture of bothhwit without other natural enzymes. It shall hawdistinct
aroma and taste derived from the natural volatilegipal already present in the raw materials emfed during
fermentation. Malt whisky is made primarily from ite&l barley and grain whisky is made from any tgbe
grains.

2.8.1.4.1 Single Malt Whisky:Single malt whisky is an alcoholic distillate pradal from fermented mash that
uses one particular malted grain or malted bartbstilled in port still only and produced from angie
distillery.

2.8.1.4.2 Blended Malt or Grain Whisky:Blended malt or grain whisky is a mixture of minim@2 per cent.
malt or grain whisky with whisky or is a mixture sihgle malt whisky. Blended whisky is typically deafrom
a mixture of malt and grain whisky often along wikbutral spirits or rectified spirit, caramel, dtad/ouring.

Scotch Whisky:Scotch whisky is distilled and matured in Scotla®dper the provision of laws applicable
thereto

2.8.1.5.1 Blended Scotch WhiskeyBlended scotch whiskey is a mixture of Scotch Whisls per the
provisions oflaws applicable thereto.

Tennessee Whiskylennessee whiskig a straight bourbon whisky produced in the Stdt€ennessee as per
theprovisions oflaws applicable thereto.

Vatted Malt Whisky: Vatted malt whisky is blended from malt whisky dfferent distilleries.
Requirements:

0] Whisky shall have the characteristic taste andma. To enhance the characteristic flavour of the
product, natural or nature identical or artificfElvour permitted by the Food Safety and Standards
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(Food Products Standards and Food Additives) Rdgula 2011 may be used except in case of single
malt whisky.

(i) Malt or grain whisky, when labelled as matiyshall be matured for a period of not less thaa year
in wooden oak, wooden vats or barrels.

(iii) Blended malt whisky, when labelled as matyrstall contain malt or grain whisky matured for a
period of not less than one year in oak vats oretsgin the blend.

(iv) Whisky shall be free from chloral hydrate, ammum chloride, diazepam, paraldehyde or any other
types of narcotic, psychotropic substances* ineclgdiaffeine which, when mixed with alcohol, are
injurious to health.

(v) The ethyl alcohol content of whisky shall Inethhe range of 36 to 50 per cent. by volume at&free
C when determined according to the method prestribehe FSSAI Manual of Method of Analysis
of Food, 2015 - Alcoholic Beverages as amended ftiome to time. The tolerance limits for ethyl
alcohol content shall be 3.0 per cent. by volume of the declared strength.

(vi) The water used for dilution to bottling stgth should be as per IS 10500.
(vii) The Whisky shall also conform to the requirents specified in Table -1.
Chapter 3

Standards for Wines

3.1 Wines:

Save as specifically mentioned in different catemgmrwine shall be the un-distilled alcoholic beags
produced by the normal alcoholic fermentation o flnice of sound ripe grapes (including restored or
unrestored pure condensed grape must), with orowithdditives and with or without added grape byand
alcohol, but without other addition or abstractexcept as may occur in cellar treatment, provided the
product may be ameliorated before, during or déenentation by either of the following methods:

(i) by adding separately or in combination, dry sugasuzh amount of sugar (not more than 20 per cent.)
and water as shall not increase the volume ofdhalting product more than 35 per cent.;

(i) save as specifically mentioned in differerttegories, any product ameliorated as above, ghalb
event have an alcoholic content derived by ferntemtanot less than 7.0 and not more than 15.5 per
cent. by volume.

3.2 Vintage wine: Vintage wine is a wine made from grapes that wéreranostly grown in a particular year and
labelled as such. A season's yield of wine fronmayard is a vintage wine.

3.3 Generic wine: Generic wine is a wine made from blend of sevewlieties of grapes with no variety
predominating; a wine that does not carry the nafrany specific grape.

3.4 Wines shall be of the following types:

3.4.1 Table wine Table Wine shall be the wine having an alcohotiotent not less than 7 and not more than 14 per
cent. by volume.

3.4.2 Red wine Red wine shall be made from the coloured grapweties or light red to deep dark red. The
fermentation is carried out along with skin to allthe extraction of colour and tannins which cdnite to the
flavour.

3.4.3  White wine: White wine shall be prepared by fermentatiomvbite juice extracted after removal of skin of
either white or red grapes before fermentation.

3.4.4 Rose wine: Rose wine shall have pink colour produced duremgnentation with less contact time with
skin. It may also be obtained from the blendingvbfte wine and red wine.

3.4.5 Dry wine:Dry wine is the wine which contains 0.4 to 0.9 pent. sugar.

3.4.6  Medium dry wine: Medium dry wine is the wine which contains 0.9 t2 frer cent. sugar.
3.4.7 Mediumsweet wine:Medium sweet wine is the wine which contains 1.2.®per cent. sugar.
3.4.8 Sweet wineSweet wine is the wine which contains more tharpéiscent. sugar.

3.4.9 Fortified wine: Fortified wine is the wine to which additional afad is added in the form of brandy or neutral
spirit either prior to completion of fermentation after it, provided minimum 4 per cent. of actaéohol
content of the product must come from the fermématt shall be of the following types: -
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3.4.10

3.4.11

3.4.12

3.4.13

3.4.14

3.4.15

3.4.16

3.4.17
3.4.18

3.4.19

3.4.20

3.4.21

3.4.9.1 Port: Port is a fortified wine, could be red or white rtification is done before completion of
fermentation and is aged.

3.4.9.2 Sherry: Sherry is a fortified wine and has characterislimgour and bouquet of baking. It contains 18
to 21 per cent. alcohol.

3.4.9.3 Madeira: Madeira is a fortified white wine with high acidignd is fortified with alcohol before
fermentation is stopped and baked in cement tanmkooden cask before ageing.

3.4.9.4 Marsala: Marsala is a sweet fortified wine. It can be redvbite.

3.4.9.5 Vermouth (aromatized wine): Vermouth is a type of apesitihe compounded from grape wine or
any other fruit wine fortified with alcohol of 8 t@4 per cent., having the taste, aroma and
characteristics derived from the addition of extraicherbs and spices, attributed to vermouth and
shall be so designated. It can be sweet or dry.

The Fortified wines shall comply with the requirertespecified in Table- 2.

Aperitif wine: Aperitif wine is wine having an alcoholic conterft mot less than 15 per cent. by volume,
compounded from grape wine or any other fruit wéoataining added brandy or spirit, flavoured wittrths
and other natural aromatic flavouring materialghvar without the addition of caramel.

Dessert wine Dessert wine is a grape wine having an alcohatictent in excess of 14 per cent. but not in
excess of 24 per cent. by volume. Dessert winegemerally sweet.

Still wine: Still wine is wine with less than 4 g/l at 2@ of Carbon Dioxide or less than 1 bar pressuriaén
bottle at 28 C.

Sparkling wine: Sparkling wine is a wine made effervescent withb@ar Dioxide with minimum 3.5 bars
pressure at 20C resulting solely from the secondary fermentatibthe wine within a closed container, tank or
bottle. Sparkling wine may be of the following tgpe

3.4.13.1 Brut wine Brut wine is a wine which contains sugar belo@ fer cent.

3.4.13.2 Extra-dry wine Extra-dry wine is a wine which contain 1.2 to pét cent. sugar.
3.4.13.3 Dry wine Dry wine is a wine which contains 1.7 to 3.2 pent. sugar.

3.4.13.4 Semi-Dry wineSemi-dry wine is a wine which contains 3.2 to ped cent. sugar.
3.4.13.5 Sweet wineSweet wine is a wine which contains more thanpgicent. sugar.

Champagne Champagne is a type of sparkling light wine midihe Champagne District of France as per the
provisions of laws applicable thereto.

Crackling wine or Petillant wine or Frizzante wine (including Cremant, Perlant, Reciotto, and other
similar wine): Crackling wine or Petillant wine or Frizzante wireea sparkling light wine normally less
effervescent. than Champagne or other similar dipgrkvine, but containing sufficient Carbon Dioxidie
solution to produce upon pouring under normal cima after the disappearance of air bubbles, & slod
steady effervescence evidenced by the formatigastbubbles flowing through the wine.

Carbonated wine: Carbonated wine is a wine made effervescent witlh@waDioxide other than that resulting
solely from the secondary fermentation of the wine.

Retsina wine:Retsina wine is a table wine fermented or flavowsd raisin.

Fruit wine : Fruit wine is a wine produced from fruits othkam grapes. It is produced by the normal alcoholic
fermentation of the juice of sound, ripe fruit (inding restored or unrestored pure condensed rfinugt) with

or without the addition of sugar as practised foy ather wine. Such wine shall have the name offiiiés
prefixed to wine such as wine from plum fruit isum wine’.

Natural wine: Any fruit wine containing no added brandy or spmiay be further designated as natural. Wine
is also made by the normal alcoholic fermentatibsaund fermentable agricultural produce like gimgese,
honey or flower etc., either fresh or dried, ortlud restored or unrestored pure condensed mustafhe3uch
wines shall be prefixed with the name of the raviemal.

Sake Sake is a wine produced from rice in accordanitle the commonly accepted method of manufacture of
such product.

Cashew wine:Cashew wine is a light yellow alcoholic beveragepared from the fruit of the cashew tree
(Ancardium occidentale).
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3.4.22

3.4.23

3.4.24

3.4.25

3.4.26
3.4.27

3.4.28

3.5

4.1

4.2

4.3

Mead: Mead is a fermented alcoholic beverage obtained fromeljcand water with or without additives and
possess a wine like flavour.

Palm wine: Palm wine is a sweet or sour fermented and vineghogholic beverage. Palm wine also called
palm toddy or "kallu", or simply toddy, is an aladic beverage made from the sap of various spexfipglm
tree such as the palmyra, and coconut palms.

Ulanzi (Bamboo wine):Ulanzi is a fermented bamboo sap obtained by tgppaung bamboo shoots during
the rainy season. It is a clear, whitish beveraife &vsweet and alcoholic flavour.

Cider or Cyder: Cider is a fermented alcoholic beverage made fippie juice and is of the following types:-
3.4.25.1 Soft ciderSoft cider is an alcoholic beverage having alcdtarh 1.5 to 5 per cent.

3.4.25.2 Hard cider: Hard cider is an alcoholic beerage having 9 per cent. alcohol.

Boukha: Boukha is a wine made from figs.

Perry: Perry is a wine prepared from pear juice. It is sweet or dry. Since the pear fruits are more
astringent, the same characteristic is imparted téhe wine also.

Botrytized wines: Botrytized wines are derived fromgrapes infected byBotrytis cinerea.Typically its
effect on the quality of the resultant wine is negéve, but the infected grapes develop the so-called
notable rot under unique climate conditions.

Requirements:

0] Wine shall be free from chloral hydrate, ammonium &loride, diazepam, paraldehyde or any
other types of narcotic, psychotropic substances™cluding caffeine which when mixed with
alcohol are injurious to health.

(i)  Wine shall be free from coliform and other pathogeit microorganisms and should have clarity
with characteristic colour, taste, bouquet and formof its type.

(i) 1t shall be bottled or canned and effectively pasteized or preserved.Wine shall be clear arghall
have characteristic colour, taste and foam of/jiet

(iv) It may contain additives permitted under the Food @&fety and Standards (Food Products
Standards and Food Additives) Regulations, 2011

(v)  Wines shall also conform to the requirements sfgetih Table -2.
Chapter - 4
Standards for Beer
Beer:

Beer is un-distilled alcoholic beverage made fram malted grain but commonly from barley malt, whtbps
or products obtained from hops to impart a bittevdr and sometimes added with adjuncts like wheaize,
corn rice and sugaBeer may contain additives permitted under the Foodsafety and Standards(Food
Products Standards and Food Additives) Regulat2dk] .

Depending upon the ethyl alcohol content speitl in Table-3, beer can be classified as under:
4.2.1  Light — (more than 0.5er cent. andp to 4 per cent.)

4.2.2  Standard — (more than 4.@er cent. andip to 5 per cen).

4.2.3  Strong — (more than 5.@er cent. andp to 6 per cen).

4.2.4  Super strong — (more than 6.per centand up to 8per cen).

Beer shall be of the following types:

4.3.1 Lager:Lager Beer is prepared by using bottom fermentiagsy and aged; may have low or high
alcohol content and can be found in a wide varatgolours from light to dark. It is stored for a
specified period before being bottled or canned.

4.3.2  Pilsner:Pilsner is a type of lager beer which is lighthA®&0-3.8 per cent. alcohol and has a medium
hop flavour.

4.3.3 Ale Beer: Ale Beer is prepared by using tofermenting yeastand usually lighter in colouit is also
prepared from pale malt and has a medium bodieddia
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4.5

5.1

5.2

5.3

5.4
5.5

6.1

6.2

4.3.4  Stouts and porters:Stouts and porters are dark beers made using doasitts or roast barley and
typically brewed with slow fermenting yeast.

4.3.5 Root beer:Root beer is beer containing an infusion of varimgats, bark and herbs.

4.3.6  Draught Beer:Draught beer is a beer of all types i.e., lager, slout, pilsner etc.; mild and strong
beers, may or may not be pasteurized and shall lgonigh the requirements specified in Table - 4.

4.3.7 Flavoured Beer Flavoured beer is a beer-based beverage withdadd®ural ornature identical
flavours.

4.3.8 Blended beerBlended beer is a beer-based beverage blendedsmihi quantities of spirits in any
form to get unique flavours.

4.3.9 Irish beer: The Irish beer produced in Ireland as per the ipiows of laws applicable thereto. It can
be lager, stout or ale type.

4.3.10 Wheat beerWheat beer is brewed with a large proportion béat and may also contain a significant
proportion of malted barley. Wheat beers are uguap-fermented. Wheat provides a soft character
to beer and is sometimes hazy or cloudy with atioafcspice notes.

Requirements:

0] Beer shall have clarity with characteristic coldaste, bouquet and form of its type. It shall béled,
canned or kegged and effectively pasteurized.

(i) It shall be free from chloral hydrate, ammoniumoctie, diazepam, paraldehyde or any other types of
narcotic, psychotropic substances* including cateivhich, when mixed with alcohol are injurious to
health.

(i) It shall be free from coliform and other pathogemicroorganisms.

(iv)  The Beer shall comply with the requirements spedifn Table-3.

Chapter -5
Low Alcoholic Beverages (Ready to Drink)

Low alcoholic beverage, ready-to—drink shall Hewva alcoholic, flavored beverages within 0.5 to B cent.
of alcohol, made from spirit or mixture of spirit any alcoholic beverage as base by adding naturahture
identical or artificial flavours or food additivgsermitted under thd-ood Safety and Standards(Food
Products Standards and Food Additives) Regulatidf4l; and or fruit or vegetable juice with or vaith
added sugar or salt and with or without carbonation

Carbonated ready-to-drink, low alcoholic beveraball be carbonated with Carbon Dioxide. Howeviee,
carbonated ready-to-drink, low alcoholic beverages| have a minimum of one volume of Carbon Diexid

Low alcohol beverage shall be free from any ingmets injurious to health and shall be free fromisents or
suspended matters except for the components inaigabin colloidal suspension and roughage front frulp
or juice.

Water used in these beverages shall conform t2dS00.

Low alcohol beverage shall also comply with thguieements specified in Table — 5.

Chapter — 6
Specific Labelling Requirements for Alcoholic Beveages

In addition to the applicable general labeling tedaregulations laid down under the Food SafetyStashdards
(Packaging and Labelling) Regulations, 2011, eypagkage containing alcoholic beverages shall adso the
following on the label:-

Declaration of alcohol by volume (abv)

6.1.1  Alcohol content:Alcohol content shall bexpressed in ml/100 ml; or % v/v; or % vol or % an®b
alc/vol.

Labeling of standard drink

The label on a package of a beverage or a foodbtapé being consumed as a beverage, which contadne
than 0.5 per cent. alcohol by volume, measured%C2 shall include a statement of the approximaimbrer
of standard drinkn the package —

6.2.1 One standard drink is the amount of beverage tatains 10 g or 12.7 ml ethanol measured &20
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6.3

6.4

6.5
6.6

6.7

6.8

6.2.2 In the case of package containing 10 or less numbstandard drinks, accurate to the first decimal
place; and/or in case of beer “not exceeding "dhstards drink” as per example.

6.2.3 In case of package containing more than 10 standiambls, accurate to the nearest whole number of
standard drink.

Example:

Sl. Measure of package/ container Number of standardsrihks

No.

1. For a 750 ml. bottle of 12.5 perContains approximately 7.4 standayd
cent. Abv wine drinks

2. For a 750ml. bottle of 36 per cent.Contains approximately 22 standafd
Abv spirit drinks

3. For a 375 ml. can of 4.9 per centContains approximately 1.4 standajd
Abv beer drinks

Geographical designation or names may be used enlathel solely for products originating from that
geographical region.

In case of imported alcoholic beverages, the médion regarding (i) FSSAI logo and license numiférithe
name and address of the importer shall be allowdsktaffixed in the custom bonded warehouse irfdha of
an additional sticker in a manner that it doesowarlap or cover the original information of thédh in any
manner.

No alcoholic beverage shall contain nutritionabimfiation on label.

An alcoholic beverage which contains more tBahper cent.Alcohol by volume shall not represent as a “low
alcohol beverage”.

The label of a package of a beverage containingertftan 0.5 per cent. Alcohol by volume must notude
the words ‘non-intoxicating’ or words implying silai meaning.

Food containing alcohol must not be representetiform which expressly or by implication suggesist the
product is a non-alcoholic confection or non-aldahbeverage.

6.9 Labelling on wine —

6.10

6.11

In addition to requirements mentioned in sub-refjutes 6.1 to 6.8, following labelling provisionsahbe
applicable:

6.9.1 wine labels must show the origin of the wine ane amount of alcohol indicated as dry, semi-dry,
semi-sweet or sweet.

6.9.2 wine label shall mention generic name of grapeasiety or raw material used, geographic origin and
vintage dates.

6.9.3 if a wine label carries the name of a place, sagla region, sub-region or appellation, 75 pet. c#n
the grapes must come from that place.

6.9.4 when a wine label carries the name of a grapietyathe wine must be made from at least 75 pet.ce
of that grape variety.

6.9.5 if a wine label carries a vintage, 75 per cefthe wine must come from that vintage.

6.9.6 if two grape varieties are named on the label,nthmes of the varieties must be stated in ther afde
importance, such as Cabernet-Merlot when the wiméains more Cabernet Sauvignon than Merlot.

6.9.7 wine labels must show amount of alcohol in pertcey volume.
6.9.8 name of residues of preservative or additivesqmrein the final product shall be declared.

Alcoholic beverages whicbontain less than 10 per centalcohol shall mention the date, month and year of
expiry on the label, in that order and precedethieywords “Expiry date " or Use by " wéwer,

the manufacturer may use the expression “Best &tfas optional or additional information. Wines are
excluded from this regulation.

Allergen warning:

6.11.1 If the wine contains more than 10 mg Sulfur Dioxjukr litre, the label must declare that “contains
Sulfur Dioxide or Sulfite”.

6.11.2If egg white, milk, icing glass is used as finingarifying agents in wine and treated with casein,
ovalbumin or tartrazine, use of these materialsikhbe mentioned on the label.
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6.12
6.13

No health claim shall be made on alcoholic bevesage

There shall be a statutory warninGonsumption of alcohol is injurious to health; printed in English

language at the manufacturers end. In case, régpesthtes wish the same to be printed in theiallar
regional language, the same shall be allowed thr@rgadditional sticker, without the need for rdjmeathe
English version.

* Psychotropic substance as defined in the Scheafulke Narcotic Drugs and Psychotropic Substakads1985 (61
of 1985) and rules made thereunder and substaistes in Schedule E and E1 of the Drugs and CosrReties, 1945.

TABLE -1

Requirements for alcoholic beverages

(See sub-regulation 2.0 “Distilled Alcoholic Bevega Standards”)

Sl.
No.

Characteri-
stics

Gin

Vodka

Whisky

Rum

Country spirit

Gin
Premix or
flavoured

Vodka
Premix

grain
Blended

Malt or

Whisky

grape

Rum

White
Rum

Premix or
flavoured

Plain
Country
Blended
country

Spiced
country

2

N

9| vodka

~

(=Y

12

[E=Y
U

[

Aldehydes as
acetaldehyde
(expressed in
terms of
/100 | of
absolute
alcohol),Max

20.0 | 25.0

15.0) 20.0

50.0 35

) 15

45

43,

0.00.0 3

30.0

350 35.0

35.0

L7

Arsenic mg/l,
Max

025 | 025

00| 0.25

025 0.2

0.2

25250

0.25

025| 0.25

0.25

Cadmium
mg/l, Max

0.01 | 0.01

00| 0.1

0.01 0.0

0.4

01010

0.01

0.01| 0.01

0.0

Copper mg/l,
Max

50 | 50

50| 50

10.0 10

10.

D 10,

10

10.

0

0 3

50 | 50

5.0

Ethyl alcohol
content at 20
degree C per
cent. By
volume

36to

*
50 80

36to

*
50 80

36 to
50

36 to
50

36to
50

36 to
50

36 to

50

36 to
50

36to
50

36to
50

19to
43

19to
43

19to
43

Furfural
(expressed in
terms of
/100 | of
Absolute
alcohol),Max

12.0 | 12.0

12.0) 120

120 6.0

12

12.

0.0 4§

.05.0

120 | 120

12.0

Higher

alcohols  as
amyl alcohol
(expressed in
terms of
g/100 | of
absolute

alcohol), Max

100.0| 150.0

50.0{ 100.0

750.

0D 350

.0 600.

35

D.0 0.8%

200.0

200.0

250.0 250.p

350

Lead mgll,
Max

02 | 02

00| 02

0.2 0.2

0.2

0.2

20.2

0.2

Mercury
mg/l, Max

025 | 025

00| 0.25

025 0.2

0.2

ol

25250

0.25

025| 0.25

0.25
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10.

Methyl
alcohol
(expressed in
terms of mg/l
of distilled
absolute
alcohol),Max

20.0

10.0

10.0

10.0

30.0

10,

0 150(0

10

.0 20.00.0

10.0

50.0

50.0

50.4

11.

Residue on
evaporation
per cent.
(mglliter),
Max

25

25.0

2.0

25.0

2.0

2.0

2.0

2.4 2.0

25.01.0

1.0

1.0

12.

Total Esters
as ethyl
acetate
(expressed in
terms of
/100 | of
absolute
alcohol),Max

30.0

50.0

50.0

100.0

200.4

150.p

100

0 3500

250160.0

150.0

150.0

150.0

100.p

150{0

13.

Volatile acids
as acetic acid
(expressed in
terms of
/100 | of
absolute
alcohol)Max

10.0

10.0

10.0

10.0

150.0

100j0

50

100.0

100.0 .0 5

050.0

100.0

100.4

50.(

100,0

*Maximum

TABLE -2

Requirements for Wine

(See sub-regulation 3.0 “Standards for Wines”)

Sl.
No.

Characteristics

Sweet
White

Sweet red

Sparkling
wines

Cider

Apple wine

Perry

Plum wine

Peach wine

Toddy or
palm wine

Fortified
wines

A

2

w | Dry white

i

| Dryred

(]

~

(e¢]
©

11

12

s lor br_;lmboo
wine

w

Aldehydes as
acetaldehyde
(expressed in
terms of g/100 |
of absolute

alcohol),Max

1.0

1.0

1.0

1.0

1.

0 1.0

1.0

Arsenic (mgl/l),
Max

0.25

0.25

0.25

0.25

0.25

0.25

Cadmium
(mgll), Max

0.01

0.01

0.01

0.01

0.01

0.

o1 0.0

0.01

Carbon dioxide|
viv, Min

3.5

Copper (mg/l),
Max

1.0

1.0

1.0

1.0

1.0

1.

0 1.0

Esters as ethy
acetate
(expressed in
terms of g/l of
absolute
alcohol),Max

4.0

4.0

4.0

4.0

4.0

0.

2 0.2

Ethyl alcohol
content at 20
degree C, pe

cent by volume

7.0to
15.5

7.0to
15.5

7.0to
15.5

7.0to
15.5

7.0to
15.5

15to

9.0

7.0 to
15.5

0.5t0
9.0

7.0to
15.5

7.0
to
155

5.0to
8.0

15.0
to
24.0
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Higher alcohols
as amyl alcoho
(expressed in
terms of g/l of
absolute
alcohol),Max

4.0

4.0

4.0

4.0

4.0

100
to
200

to

100

200

100
to
200

100
to
200

4.0

Iron (as Fe)
mg/l, Max

5.0

5.0

5.0

5.0

5.0

5.0

5.0

5.0

10.

Lead (mg/l),
Max

0.2

0.2

0.2

0.2

0.2

0.2

0.2

11.

Methyl alcohol
(expressed in
terms of mgl/l
of distilled
absolute
alcohol),Max

2.0

2.0

400

400

2.0

1.0

1.0

250

20

12.

Ochratoxin A
(mgl/l), Max

0.002

0.002

0.002

0.002

0.00

0.0

D2 0.0

02

0.p02 020

00.002

0.002

0.002

13.

pH

3.0
t0 4.0

3.0
t0 4.0

3.0
t0 4.0

3.0to
4.0

3.0to
4.0

3.0
to 4.0

3.0
to 4.0

3.0
t0 4.0

3.0to

4.0

3.0
to
4.0

3.0to
4.0

3.0
t0 4.0

14.

Pyridine
(expressed in
terms of g/ | of
Absolute
alcohol)

0.1

0.1

0.1

0.1

0.1

0.1

15.

Reducing
residual sugar
per | (9)

10.0*

10 to
150

10.0

10 to
150

100*

50 to
150

10.0*

16.

Residual extract
g/l, Max

50.0

50.0

50.0

50.0

50.0

50.

50.0

50.0 5

0.0 0.05

180.0

17.

Sorbic acid
(mgl/l), Max

300.0

300.0

300.0

300.

300

300.

D.0

300.0 .03

DB00.0

300.0

300.¢

18.

Total acids as
tartaric or malic
acid (as
expressed in
terms of g/l,
Max

10.0

10.0

10.0

10.0

10.4

04

110.0

19.

Total Sulphur
di-oxide,
(mgll), Max

250.0

250.0

250.0

250.

100

50

D.0

0.@4

20.

Volatile acids
as acetic acid
vlv, Max

1.2

1.2

1.2

1.2

1.2

1.2

1.2

21.

Zinc (mgl/l),

Max

5.0

5.0

5.0

5.0

5.0

5.0

5.0

(-) means Not Applicable; (*) Maximum
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TABLE -3

Requirement for Beer (canned/bottled)

(See sub-regulation 4.0 “Standards for Beer”)

Sl. Characteristics Beer
No. Light Standard Strong Super strong
1 2 3 4 5 6
1. Ethyl alcohol content at 20 degree 0.5-4.0 More than 4.0- | More than 5.0- | More than 6.0-
C per cent by volume 5.0 6.0 8.0
2. pH 3.8-4.5 3.8-4.5 3.8-4.5 3.8-4.5
3. Carbon dioxide, v/viMin 2.5 2.5 25 25
4, Methyl alcohol mg/IMax 50.0 50.0 50.0 50.0
5. Copper (mg/l)Max 1.0 1.0 1.0 1.0
6. Iron (as Fe) mg/IMax 5.0 5.0 5.0 5.0
7. Lead (mg/l),Max 0.2 0.2 0.2 0.2
8. Arsenic (mg/l),Max 0.25 0.25 0.25 0.25
9. Cadmium (mg/l) Max 0.1 0.1 0.1 0.1
10. Total plate count, cfu per niifax 2.0 2.0 2.0 2.0
11. Coliform count, cfu per ml Absent Absent Absent sAht
12. Yeast & Mould, cfu per ml Absent Absent Absent Attse
TABLE — 4
Requirements for Draught Beer
(See sub-regulation 4.0 “Standards for Beer”)
Sl. Characteristics Beer
No. Light Standard Strong Super strong
1 2 3 4 5 6
1. Ethyl alcohol content at 20 0.5-4.0 More than 4.0 to| More than 5.0 to| More than 6.0 to
degree C per cent. By volume 5.0 6.0 8.0
2. pH 3.8t04.5 3.8t04.5 3.8t045 3.8t04.5
3. Carbon dioxide, viviMin 2.5 25 25 25
4. Methyl alcohol mg/IMax 50.0 50.0 50.0 50.0
5. Copper (mg/l)Max 1.0 1.0 1.0 1.0
6. Iron (as Fe) mg/lMax 5.0 5.0 5.0 5.0
7. Lead (mg/l) Max 0.2 0.2 0.2 0.2
8. Arsenic (mg/l) Max 0.25 0.25 0.25 0.25
9. Cadmium (mg/l)Max 0.1 0.1 0.1 0.1
10. -|\I;|(§>?I plate count, cfu per ml 50 50 50 50
11. | Coliform count, cfu per ml Absent Absent Absent sAht
12. | Yeast & Mould, cfu/miMax 40 40 40 40
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TABLE -5

Requirements for Low Alcoholic Beverages

[See sub-regulation 5.0 “Low Alcoholic Beveragesg@ly to Drink)”]

Sl. No. Characteristics Requirements
1 2 3

1. Arsenic (mg/l), Max 0.25

2. Cadmium (mg/l),Max 0.1

3. Copper (mg/l),Max 1.0

4, Ethyl alcohol content at 20 degree C, per centdiyme 0.5t08.0

5. Iron (as Fe) mg/lMax 5.0

6. Lead (mg/l), Max 0.2

7. Methyl alcohol(expressed in terms of g/100 | of@bte alcohol), Max 25.0

8. pH 2.0t05.0

9. Residue on evaporation, per cent. (g/liteMax 25.0

10. Sugar, per cent. (w/v)Max 20.0

11. Total acids as tartaric acid, per cent. (m/Max 1.0
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